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Production and Import of COCOA -
481. ~l!I,!:C. TH9MAS: 

SHRI BHUPJNOER SINGH 
HOODA: 

SHRI CHINMAYANAND 
SWAMI: 

Will the Minister of AGRICULTURE be 
pleased to state: 

, (a> the quantity of COCOA produced in 
the country during each of thelast three ' , 
years; 

(b)therequirementofCOCOAfordomes 
is cosumption; 

(c) whether COCOA is being imported 
to meet the requirements; and 

(d) if so, the quantity of COCOA im-
ported during tho current year ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI MULLAIPALL Y 
RAMACHANDRAN): (a) As per the rough 
estimates the quantity of cocoa f)roducad in 
the country during the last three years is 
given-below: 

Year PlDduction (AlT) 

1989-90 6900 

1990-91 7400 

1991-92 6200 

(b) The estimated domestic consump-
tion is 6700 tonnes per annum. 

(c) and (d) Cocoa can be imported 
against Exim Scrps and Special Licences by 
eligible actual users engaged in small scale 
sectors. No special licence had been issued 
during the Licensing Year 1,990-91 and 1991-
92 for import of cocoa. Informatics on import 
of c::ocoa beans u'r!!r .~i7~~ iS,pot 
avaJlable. " ( . " .,' , ' .. 
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,... Hostel. for SCsISTaln Ker81a -

482. SHRI THAYILJOH~ALOSE: 
Will the Minlsterof WeLFARE be pleased to 
state: 

(a> the number of hostels constructed 
for the Scheduled Castes and Scheduled 
Tribes in Kerala during the last thr .. years, 
with locations thereof; 

(b) the number of hostels under con-
strudion and proposed to be constructed; 
and 

(c) the financial assistance provided by 
the Union Government for the purpose dur-
ing the above period ? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) and (b). 21 hostels 
were sanctioned during thetast thr .. years 
whk;h are under construction. The location 
of the.. hoste's is given in the atlached 
statment. 

(c) An amount of As. 60,10,0501- had 
been peovided by the Union Govt. for this 
purpose during the above period. 




